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Copy to:

Smti. layashree Bora,
Jt. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Roushan Lal,

District & Sessions Judge,
Karbi Anglong.

THE GAUHATI HIGH COU
HIGH COURT OI ASSAM, NAGALAND, I,4IIO

RT AT GUWAHATI
RATq AND ARUNACHAL PRADESH)

No. HC.vrr-52/2ooq qf 7q t^

Dated Guwahati tne j |tlotenber, 2024

Yours faithfully,

st/
IST R LA CE

1 A d ted /3 0'01-z1

Civil vacation.

You r letter No. DJ KAl8 528/2 024 dtd. 26.09.2024

Sir,

With reference to the above, I am directed to inform you that you have beengranted civir vacation w.e'f. 07.10.202+ to rg.io.-2024, arong with station reavepermission from the evening of o5.ro.2o24 till the mornin g ot 21.10.2024. The nextsenior most rudiciar officer avairabre at the station ,i,uri r"n,',uin in charge of your court andOffice rn your absence.
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1. The principal Accountant General (A&E), Assam, Beltola, Guwahati_29, for- information.
l. The propct Manager, Gauhati High Court, Guwahati
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